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Prices of Tyres and Tabes

28*2. Shri Balraj Madhofc:
Shri Kanwajr Lai apta:
Shri M. L. gondhl:
Shri O. P. Tyagi:
Shri Shri Chand oel:
Shri Dinkar Detai:

Will the Minister of Industrial De
velopment and Company Affairs be
pleased to state-

(a whether it is a fact that there 
is a wide difference between the con
trolled prices of cycle tyres and tubes 
and tie rates at -which they are being 
sold in Delhi, which is causing great 
hardship to the poor people; and

(b)  if so. the steps overnment have 
taken to make tyres and tubes availa
ble to the consumer*; at controlled 
prices

The Minister of Industrial Develop
ment  Company Affairs (Shri F. A. 
Ahmed), (a) There is no statutory 
control on the puces of cycle tyres 
and tubes. However, some complaints 
have been received about the non
availability of popular brand* of cycle 
tyres and tubes in Delhi at v.ompa- 
nies recommended retail pnees.

(b)  A number of steps have been 
taken by overnment to ensure that 
cycle tyres and tubes are available to 
genuine consumers from the authoris
ed dealers and Consumer CdopetaUva 
Stores at companies  recommended 
retail prices. The steps taken in lltta 
regard are as ''lows;
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(i) Cycle tyres and tubes have been 
declared as an Essential Commodity 
under the Essential Commodities Act. 
Powers have also been  delegated 
under the Essential Commodities Act. 
Powers have also been delegated 
under the Act to the State overn
ments to regulate the  distribution 
and supply of all the essential com
modities including cycle tyres  and 
tubes. This delegation enables pre
vention of hoarding and profiteering 
in such commodities.

t

(ii) The manufacturers of tyres and 
tubes have been asked to hold the 
price line and to ensure regu'ar sup
plies to their dealer and the consu
mers  Coooerative  Store*.  The 
manufacturers  have  agreed  to 
supply 1 per cent of their pro- 
duction   available  for  corn- 
mercial supplies to the Cooperative 
Stores. The supplies of cycle tyres 
and tubes to various wholesale and 
other Cooperative Stores in Delhi is 
regulated by the Registrar of Coope
rative Societies, Delhi

(iii)' The Delhi Administration has 
devised detailed arrangements for re
gular supply of cycle and rickshaw 
tyres and tubes to genuine consumers 
on production of municipal tax rece
ipts and municipal licences of the 
Rickshaw owner. Cycle tyre and 
tube dealers have been directed to 
maintain cfcar accounts of their sales 
and stocks to enable officers of Delhi 
Administration ta have complete check 
and to ensure that these instructions 
are scrupulously followed. The Asso- 
cition of Cyc'e dealers has also been 
directed by Delhi Administration to 
arrange for supervision on the work 
or Individual dealers so as to ensure 
that nono malpractices are indulged in 
by any of their member-dealer*. The 
Association  has  further  sought 
to improve the system by issuing a 
card to each cycle Rickshaw operator 
as an identity card. Columns have 
been printed on this card to specify 
the quantity and the data of supply.

1* hr*.

CALLIN ATTENTION TO 
MATTER OF UR ENT PUBLIC 

IMPORTANCE

Advance or Chinese army close to 
the Sikkim border

Shri Samar oha (Contai): Sir, I 
beg to call the attention of the MLnis- 
of Defence to the following mai
ler of urgent public importance and 
request that he may make a state
ment thereon.

Chinese army advancing dote 
to *,he Sikkim border and intensify
ing anti-Indian mike propaganda 
aiid the reported clash  between 
Chinese patrols and the  Indian 
frontier guards resulting In the 
death of four Indian Jawans.

The Minister of Defence (Sbil 
Swaran Singh): Mr. Speaker, Sir,
the Chinese forces hav« for a long 
time now been in position in strength 
across our northern borders. There 
hag been no significant change of late.

Since 3rd July 1966, the  Chinese 
have been making propaganda over 
loudspeakers across Nathu La with t 
view to undermining the morale and 
discipline of the Indian troops  by 
giving entirely false stories  about 
conditions in India. The Chinese 
overnment have totally miscalcula
ted the effect of these broadcasts on 
the morale and resolve of the Indian 
troops who treat such crude propag- 
ganda with the contempt it deserves.

overnment have taken  suitable 
counter  measures to  refute  the 
Chinese falsehoods and to expose their 
aggressive intention towards India. 
Ihese measures include carrying out 
of counter broadcasts by loudspeakers 
across the border at Nathu La. Th*** 
facts have been brought to the notice 
of the House on 1-8-1966 
7.11-1966.

No clash has occured recently bet
ween Chinas and Indian   P** 
sonnel at the Sikkim border. Hsawe




